
HIGH COURT OF PUNJAB AND HARYANA  AT CHANDIGARH

NOTIFICATION 
No.135             Dated: 05.08.2025

In exercise of the powers conferred under Rule 3-A of Chapter-6, Part-B,

Punjab and Haryana High Court Rules and Orders, Volume V, Hon’ble the Chief Justice

has been pleased to order that Number on Rolls (NoR) of the following Advocates has

been made  non-functional,  as  they have voluntarily  suspended their  practise  as an

Advocate, for the reasons given in the 'Remarks' column.

       BY ORDER OF HON’ BLE THE CHIEF JUSTICE.

  

           Sd/-
    (REGISTRAR GENERAL)

Endst.No.17541 XIII.D [Rules (ROA)] / 8-R              Dated: 05.08.2025
Copy forwarded to:-

1. The Controller, Printing and Stationery Department, Punjab with the request  that 
the Notification may be published in Punjab Gazette Part-III.

2. The Controller,  Printing and Stationery  Department,  Haryana with  the request  
that the Notification may be published in Haryana Gazette Part-III.

3. The Controller,  Printing and Stationery Department,  U.T.  Chandigarh,  with  the  
request  that  the  Notification  may  be  published  in  U.T.  Chandigarh,  Gazette  
Part-III.

4. The Chairman, Bar Council of Punjab and Haryana, Law Bhawan, Sector- 37-A,  
Chandigarh, for information.

5. The  President,  Punjab  and  Haryana  High  Court  Bar  Association,  Chandigarh
for information.

6. Superintendent(s) Lok Adalat, Litigation, Computer, DRR & CRC Branches of this 
Court, for information.

Sd/-
             (REGISTRAR GENERAL)

S.No. Enrolment Number Remarks

1 Sagar Anand Dharamvir Anand PH-2321-2020 PH226853

2 Harpreet Singh Tarlok Singh PH-4267-2021 PH230077

3 Chander Shekhar Mangal Ram P-712-1983 PH230559

4 Anmol Pandit Vijay Kumar Sharma P-2147-2005 PH220621

5 Mamta Anil Kumar P-3141-2012 PH222859

6 Laxmi Narain P-70-2017 PH225296 Joined business w.e.f. 03.02.2024

7 Lakhvir Kumar Buta Ram P-2050-2017 PH222757

8 Gourav Sharma Pawan Kumar P-5495-2018 PH226201

9 Amar Nath Mehta PH-47-2019 PH223932

10 Arvind Singh Jarnail Singh PH-2271-2019 PH226041

Name of Advocate 
(Sarv Shri)

Father’s Name 
(Sarv Shri)

Number on Rolls 
(NoR)

Joined Private Company Bajaj,on 
19.03.2024

Joined as Judicial Officer at Punjab, 
on  20.02.2024
Appointed as Member Haryana Real 
Estate Regulatory Authority w.e.f. 
12.12.2023

Joined as Senior Manager in Private 
Company w.e.f. 25.05.2022.
Joined as Legal Clerk w.e.f. 
31.01.2024

Surender Kumar 
Rohilla

Joined as Legal Clerk vide letter dated 
31.01.2024
Joined as Legal Clerk vide letter dated 
15.02.2024

Rajender Kumar 
Mehta

Joined as Director, HIRD, Haryana on 
03.07.2020

Joined as Civil Judge at Punjab on  
22.03.2024


